
NGT SZ S4 PET 2019 

SI. 

No 

2. 

Pursuant to the Office order No. NGT(PB)Judicial-I1/196/70 dated 03.02.2016 relating 

to the reply to public complaint, the letter petitions addressed to the National Green Tribunal, 

Southern Zone Bench. Chennai received from 01.10.2023 to 12.03.2024 that are found to be not 

in conformity with National Green Tribunal (Practice & Procedure) Rules, 2011 framed under 

National Green Tribunal Act, 2010 are herewith posted on the website for public information. 

3 

Further. NGT shall not entertain any public complaint which is not in conformity with 

National Green Tribunal (Practice & Procedure) Rules, 201l and no judicial proceedings shall be 
initiated. No correspondence will also be entertained in this regard. 

4. 

The NGT Office orders, Act and Rules are available on the NGT website: 

htp://www.greentribunal.gov. in for public information. 

5. 

SR.No & 

NATIONAL GREEN TRIBUNAL 

Date 

2415 & 
04-10-2023 

2456 & 
10-10-2023 

KALAS MAHAL, CHENNAI - 600 005 

2455 & 

10-10-2023 

2475 & 
10-10-2023 

2550 & 

16-10-2023 

SOUTHERN ZONE BENCH 

Date of letter 

petition 

06-10-2023 

NOTICE 

06-10-2023 

22-09-2023 

Date: 12.03.2024 

03-10-2023 A. Selvanm, Communist Party of India Ward, 14, Nimarpuram, North 
Thedu, Devaram Perotchi, Uthampalayam Taluk, Theni District. 

16-10-2023 

Name &Address of the complainant 

LH. Sekar, Founder & Managing Trustee, Natural Trust, No. 20, Dr. 
Nanjunda Rao Road, Injambakkam, Chennai - 600041. 

K. Gangatharan, No.123, Agaram Main Road, Chinnampedu 
Village, Ponneri Circle, Tiruvallur District -601206. 
Kulasekaram, Thiruvarambu Post, Tiruvattar Taluk, Kanyakumari 

District. 

Anonymous Letter 

1 



6. 

7. 

8. 

9. 

10. 

11. 

12. 

13. 

14. 

15. 

16. 

17. 

18. 

19. 

20. 

21. 

22. 

23. 

24. 

25. 

26. 

27. 

2536 & 
13-10-2023 

2619 & 
31-10-2023 

2613 & 
31-10-2023 

2975 & 
14-12-2023 

3012 & 
19-12-2023 

3011 & 
19-12-2023 

15 & 
04-01-2024 

94 & 
11-01-2024 

95 & 
11-01-2024 

105 & 

11-01-2024 

124 & 

18-01-2024 

125 & 
18-01-2024 

199 & 
24-01-2024 

204 & 

25-01-2024 
295 & 

01-02-2024 

296 & 
01-02-2024 

330 & 
06-02-2024 

358 & 
09-02-2024 

396 & 
14-02-2024 

397 & 
14-02-2024 

398 & 
14-02-2024 

425 & 
15-02-2024 

13-10-2023 

24-10-2023 

20-10-2023 

12-12-2023 

13-12-2023 

19-12-2023 

29-12-2023 

06-01-2024 

10.01.2024 

08-01-2024 

18-01-2024 

18-01-2024 

22-01-2024 

24-01-2024 

01-02-2024 

01-02-2024 

02-02-2024 

06-02-2024 

12-02-2024 

12-02-2024 

10.02.2024 

14.02.2024 

Balasubramaninan, Vanadiraiyar South Street, Palaverikad Sivikad, 
Pattukottai, Thanjavur. 
E.S Prasad, No. 29-28-82, 2d Floor, DasariVari Street, Surya Rao 

Pet, Vijayawada - 520 002. 
Prakash Chandra Rao, flat no. 101, Block C, Lilium Gardenia 
Apartment, 2" Cross Road, BDS layout, Bengaluru 560077 

M. Siva, No.128, M.G.Road, Tirupattur - 635 601, 
Tirupattur District. 
Edwin Wilson, No.28, Parthasarathy Street, Pursaiwakkam, 

Chennai -600084. 

V. Ramesh, Vadalivilai First Street, Bhwani Compound, Kotter 
Nagar, Nagercoil. 
A. Segarpandian, No.l1, Annai Nursery Garden, Cholaipuram, 

Ambasamudram, Tirunelveli - 627401. 
K. M. Marimuthu, No.46, Indira Garden, 3 Road, 1 Line, 
Uppilipalayam, Kovi - 15. 
Anonymous Letter 

M. Paramasivam, Nattakkadu, Padiyur Post, Kangaim, Tirupur 
District - 638701 

Jesu Amirtharaj, No.1/348, Kesavan Street, Assisi Nagar. 
Madhavaram, Chennai - 600 051. 

M. Gnana Prakasam, No.45, Rajaganapathy Nagar, Pollachi Main 
Road, Malumichampatti, Coimbatore South, Coimbatore - 641021. 
M. Murugesan, District Organiser, People's Rights and Consumer 
Protection Association, Rasi Nagar, Durugam Road, Kallakurichi. 
K. Subramanian, Servai, Veneervaikkal Village, Mudukulathur 
Circle, Ramanathapuram District. 
M.Gnana Prakasam, No.45, Rajaganapathy Nagar, Pollachi Main 
Road, Malumichampatti, Coimbatore South, Coimbatore - 641021. 
Jesu Amirtharaj, No.l/348, Kesavan Street, Assisi Nagar, 
Madhavaram, Chennai - 600 051. 

Anonymous Letter 

Lokeswaran, No. 7/89, Indira Nagar Colony, Kasilingam Palayam, 
Pedgur Post, Pedgur Village, Kangayam Taluk, Tirupur District. 
O.Eshwaran, No.1, Padeleeswaran Koil Street, Thirupadiripuliyur, 
Cuddalore - 2. 

Anonymous Letter. 

Residence of Aruvanahal of Devanahalli Taluk, Bangalore Rural 
District, Karnataka - 562 1 10. 

R. AP Dayalan, St. Mary's Road, St. Mary's Lion House, 
Kodaikanal. 

2 



28. 

9 

30. 

31 

32. 

33. 

34. 

426 & 

l6-02-2024 
482 & 

20.02.2024 

CC: 

494 & 

22-02-2024 

S17 & 
22-02-2024 

S63 & 
27-02-2024 

$99 & 
02-03-2024 

604 & 

02-03-2024 

Pepared by 

Verified by 

LNGT Website 

2. Notice Board 

3. Concerned File 

14.02.2024 

l6-02-2024 

20,02.2024 

22.02.2024 

26-02-2024 

27-02-2024 

21-02-2024 

P. Sentilkumar, No. |199, Main Road, Shekarai Village & Post 
Ofiee, Koothanallur Taluk, Thiruvarur District. 

Shaik Rali, s" Year Law Student, Osmania University, Hyderarbad 
S00004. 

Jayasingh, Merlyn Transport and Annai Transport, No. 84, 117, 
62/c, Manali Bypass Arul Anantham Nagar, Chinna Mathur, Manali 

600 068. 
P. Sentilkumar, No. 1199, Main Road, Shekarai Village & Post 
Office, Koothanallur Taluk, Thiruvarur District 

K. Murugaraj, Srivilliputhur North District, No. 183, Indira Nagar., 
Madurai Road, Srivilliputhur Taluk, Virudhunagar -626 125. 
Dr. K.V. Sreenivasan, Plot No.2, M.A. V. Apartment, Vallalar Steet, 

Allagappa Nagar, Old Pallavaram, Chennai - 600117. 
S. Malathi Saravanan, Palavekadu Panchayat, Ponneri Post, 
Tiruvallur District - 601 205. 

Registrar 

National Green Tribunal Southern Zone 
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